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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 24.01.2022 (MONDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

       

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 790 of 

2021 

 

Pradeep Kumar Agarwal & Ors. 

Vs. 

Ghankun Steels Pvt. Ltd.  

Gaurav Gupta Joy Saha 

2.  Comp. App. (AT) 

(Ins) No. 866 of 

2021 

 

Shyam Sundar Daga 

Vs. 

AU Small Finance Bank Ltd. & Anr. 

 

Vivek Malik   

 

    

   For Directions 

3.  Comp. App. (AT) 

(Ins) No. 733 of 

2020 
 
 

Union of India 

Vs. 

Shri Vijaykumar V. Iyer 
 

With 

Amit Mahajan  Saurav Panda-R1 

Saloni Kulkarni-R2 

4.  Comp. App (AT) 

(Ins) No. 1410 of 

2019 
 

 

 

Vijay Kumar Iyer 

Vs. 

GTL Infrastructure Ltd. 
 

 

With 

Misha  Shyel Trehan-R1 

 

5.  Comp. App (AT) 

(Ins) No. 1503 of 

2019 
 
 

 

Vijay Kumar Iyer 

Vs. 

GTL Infrastructure Ltd. 
 

With 

Charu Bansal K. Datta 

Shyel Trehan-R1 

 

6.  Comp. App (AT) 

(Ins) No. 08 of 

2020 
 

 
 

GTL Infrastructure 

Ltd.  

Vs. 

Vijay Kumar Iyer 
 
 

 

With 

 

 

Diya Kapur Shyel Trehan-R1 

Sumesh Dhawan-RP 

7.  Comp. App. (AT) 

(Ins) No. 26-27 of 

2020 
 

 

State Bank of India  

Vs. 

GTL Infrastructure Ltd & Anr. 
 

 
 

With 

Raunak Dhillon  Shyel Trehan-R1 

Sumesh Dhawan-RP 

8.  Comp. App. (AT) 

(Ins) No. 685 - 

686 of 2020 

 
 

Indus Tower Ltd. 

Vs. 

Vijaykumar Iyer – 

Resolution Professional of Aircel Ltd. 

And Dishnet Wireless Ltd. & Anr. 

Manish Jha Shardul S. Shroff 

Saurav Panda-R1 

Harshita Choubey-

R2 
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With 

9.  Comp. App. (AT) 

(Ins) No. 734 of 

2020 
 

GTL Infrastructure Ltd. 

Vs. 

Vijay Kumar Iyer & Anr. 
 

With 

Diya kapur  Anoop Rawat-R1 

Dhruv Dhawan-R2 

10.  Comp. App. (AT) 

(Ins) No. 758 of 

2020 
 
 

 

Telecom Regulatory Authority of India  

Vs. 

Aircel Ltd. & Anr. 

 
 

With 

Maneesha Dhir Salonee Kulkarni-

R1 

Harshita Choubey-

R2 

11.  Comp. App. (AT) 

(Ins) No. 762 of 

2020 
 
 

Tatwa Technologies Ltd. 

Vs. 

Vijay Kumar Iyer & Anr. 
 
 

With 

Manisha Kanojia Vaijayant Paliwal 

Sumesh Dhawan-R1 

& R2 

12.  Comp. App. (AT) 

(Ins) No. 822 of 

2020 
 

 

Telecom Regulatory Authority of India 

Vs. 

Dishnet Wireless Ltd & Anr. 

 
 

Maneesha Dhir  Vaijayant Paliwa-R1 

Dhruv Dewan-R2 

13.  Comp. App. (AT) 
 No. 233 of 2020 
  

 

Ashwin Khushaldas Banker 

Vs. 

Hitesh Chhaganlal Ambalia & Ors. 

 

 

Nikhil Goel  Aastha Mehta-R1 & 

R2 

 

 

   For Admission (Fresh Cases) 

14.  Comp. App. (AT) 

No. 04 of 2022 

 

Morepen Laboratories Ltd. & Ors. 

Vs. 

Union of India 

 

Malvika Singh  

15.  Comp. App. (AT) 

No. 05 of 2022 

 

Morepen Laboratories Ltd. 

Vs. 

Union of India 

 

Malvika Singh  

 

   For Admission (After Notice) 

16.  Comp. App. (AT) 

(Ins) No. 773 of 

2021 

 

Rajesh Sabharwal 

Vs. 

Desein Pvt. Ltd. 

Richa Kapoor   

17.  Comp. App. (AT) 

No. 154 of 2021 

D.B.P.L 

Vs. 

Registrar of Companies 

 

Gaurav Kumar  

18.  Comp. App. (AT) 

No. 234 of 2020 

 

Manoj Majumder 

Vs. 

Registrar of Companies, West Bengal & 

Anr. 

 
 

Sujoy Chatterjee  Harish 

Vaidyanathan 

Shankar 

S. Bushra Kazim 
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  For Hearing 

19.  Comp. App. (AT) 

(Ins) No. 105 of 

2021 

 
 

Neelkanth Medicare Pvt. Ltd. 

Vs. 

ICI Healthcare Pvt. Ltd. 

 

 

 

 

Vijay Nair Manisha Shah-R1 

Anjali Choksi 

20.  Comp. App. (AT) 

(Ins) No. 501 of 

2021 

 

Somesh Choudhary 

Suspended Director at  

Global Fragrances Pvt. Ltd. 

Vs. 

Knight Riders Sports Pvt. Ltd. 

 

Aditya Sharma Vishal Gehrana-R1 

Ruby Singh Ahuja 

Navandeep Singh-R2 

Sohan  

Kinkhabwak 

21.  Comp. App. (AT) 

(Ins) No. 860 of 

2021 

 
 

Dilip Ramchandra Mohite  

Vs. 

Edelweiss Asset Reconstruction 

Company Ltd. & Anr. 

 

Anuj Tiwari  Somit Singh 

Smiti Tewari 

Ankita Singhania-R1 

22.  Comp. App. (AT) 

No. 52 of 2020 

 

Sawai Singhai Yash Jain & Anr. 

Vs. 

Maharashtra Scooters & Ltd. 

 

Ritesh R. Mahajan Govindshankar 

Krishnan 

Bhuvan Thakkar 

23.  Comp. App. (AT) 

No. 81 of 2021 

  

Shailesh P Gonawala & Anr. 

Vs. 

Shree Saisang Associates Pvt. Ltd. & 

Ors. 

 

Garima Bajaj Dhiren R Dave-R1 to 

R8  

 

02:00 PM 

(After rising of the Chennai Bench) 

 

  For Hearing 

24.  Comp. App. (AT) 

(Ins) No. 1089 of 

2020 & I.A. No. 

954 of 2021  

 

Siemens Ltd. 

Vs. 

Meenakshi Energy Ltd. 

Through its Resolution Professional & 

Ors. 

Sameer Jain  Yohaann 

Limathwalla 

Sumant Batra-R1, R2 

Divyam Agarwal 

Sharique Hussain-R3 

Anand Varma-R5 

Ravi Bankar 

Devarakonda-RP 
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